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CRI M NAL APPEAL NO. 1096 OF 2004

FATEH CHAND Appel I ant (s)
VERSUS

STATE OF HARYANA Respondent ( s)

(Wth office report )

Dat e: 25/05/2009 This Appeal was called on for hearing today.

CORAM :
HON BLE DR JUSTI CE MUKUNDAKAM SHARVA
HON BLE DR JUSTICE B.S. CHAUHAN
( VACATI ON BENCH)

For Appell ant(s) M. S. K Verma, Adv. (NP)

For Respondent (s) M. T. V. Geor ge, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER
Argunents heard.

Judgment reserved.

[ Usha Bhardwaj ] [ Phool an Wati Arora]l
Court Master Court Master



